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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 21.07.2016 AT 02.00 P.M

NAME OF THE COMPANY: M/s Subhas Manocha & Ors. V/s. M/s. Columbus Marketing Pvt.
Ltd. & ors.
SECTION OF THE COMPANIES ACT: 241/242

S.NO. NAME DESIGNATION REPRESENTATI IGNATU
. wWMane, %M‘ﬂ\q.l A

2 - My Sowod gy ﬁ“? I Adw WM Ma‘%_ﬂ
3. Mf-tfcwcw-i Mm[m R

4 - . H‘ Q .ﬁf MU_ —_— FPEE@LP;)MMJ
Ld. Tounsels in this case’ have pointed out that since two confécted

matters are already pending before the Principal Bench, they would be

taking appropriate steps to seek transfer of this case also to the Principal

Bench.

2. At request of both the parties, matter is adjourned to 26.07.2016 at

2.00 p.m.
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